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From,

Chief Environmental Officer,
Uttar Pradesh Pollution Control Board,
Lucknow.

To,
The Registrar General,
Principal Bench,

Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub: Regarding Joint Inspection report in compliance of Order dated 27.09.2022 in O.A. No.
343/2022 Shani Pratap Singh Versus State of Uttar Pradesh.

Sir,
In compliance of the direction passed by Hon’ble National Green Tribunal dated 27.09.2022
on matter mentioned above, the Joint Inspection report is hereby attached with a request to
put up before Hon’ble National Green Tribunal for kind perusal.

Enclosure: As above

Yours Sincerely,

D
(Dr. Ram%ﬁn)

Chief Environmental Officer, Circle-5
Copy to:

1. Shri Pradeep Mishra, Advocate for UPPCB.
2. Chief Law Officer, UPPCB, Lucknow.
3. Regional Officer, UPPCB, Lucknow.

Chief Environmental Officer, Circle-5

AM—12 4, Ry Gvs,
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§-Ad-info@uppcb.com
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TC-12-V, Vibhuti Khand
Gomti Nagar, Lucknow-226010
E-mail: info@uppcb.com
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Joint Inspection Report
(18-11-2022)
Of

M/S Ramshanker Brick Field (Trade Name Pradhan Brick Field -PBF)Village and
Post-Tezwapur, Block- Trivediganj, Tehsil - Haidergarh, District- Barabanki.

Shani Pratap Singh V/s State of Uttar Pradesh
(O.A. no 343/2022)

Prepared by
The joint committee of District Administration,Barabanki
And
Regional Office UPPollution Control BoardLucknow

Constituted by

Hon’ble National Green Tribunal

(Order dated 27" September, 2022)
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Joint Inspection Report of M/S Ramshanker Brick Field (Trade Name Pradhan Brick Field -
PBF) Villageand Post-Tezwapur, Block- Trivediganj, Tehsil - Haidergarh, District-
BarabankiCompliance of Direction issued by Hon’ble National Green Tribunal in case of
O.A. No. 343/2022 Shani Pratapsingh Vs State of Uttar Pradesh Reg.

Hon’ble NGT, New Delhi vide order dated 27-09-2022 in the matter of O.A. No. 343/2022
Shani Pratap Singh V/S State of Uttar Pradesh had directed following-

Hon’ble NGT, New Delhi in O.A. No. 343/2022 Shani Pratap Singh V/S State

of Uttar Pradeshhas passed wide order dated 27-09-2022.The main content of the
order are as follows:-

S, 4. However, mn 1ts report the Joint Committee has not referred and taken into
consideration the Uttar Pradesh Brick Kiln (Siting Criteria forEstablishment) Rules,
2012, various guidelines/notifications issued by the CPCB&MoEF& CC. The Joint
Committee is directed to re-visit the matter and submit its report by taking into

consideration the requirement of theabove mentioned rules/ guidelines within one
month.

5. In view of the averments made in the application, we also consider it appropriate
to have response of (1) State of Uttar Pradesh through Chief Secretary, Government
of Uttar Pradesh, (2) UPPCB, (3) District Magistrate, Barabanki and (4) Project
Proponent- M/s. Ram Shankar Brick Field (trade name ‘Pradhan Brick Field
(P.B.F)’), Village and Post Office Tezwapur, Block Trivediganj, Tehsil- Haidergarh,
District- Barabanki who stand impleaded as respondents No. 1 to 4. Notice of the
application be issued to the respondents requiring them to file their response/ reply

within two months at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF ”

..........

In compliance to the aforesaid direction of Hon’ble NGT, a jointcommittee
comprising:-

1- Sub Divisional Magistrate (SDM), Tehsil-Haidergarh, District-Barabanki.

2-Assistant Environmental Engineer (AEE),Regional Office, Uttar Pradesh
Pollution Control Board (UPPCB), Lucknow.

The joint Committee has inspected of M/S RamShanker Brick Field (Trade
Name Pradhan Brick Field -PBF) Village and Post-Tezwapur, Block-Trivediganj,
Tehsil - Haidergarh, District- Barabanki, dated- 18-11-2022, by taking into
consideration Uttar Pradesh Brick Kiln (Siting Criteria for Establishment) Rules,
2012, as well as various guidelines/notifications issued by the CPCB&MOoEF& CC as

per the direction of Hon’ble NGT.The details of finding at the time of inspection are
as follows-
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Observation found during Joint Inspection on dated 18-11-2022

1. M/S RamShanker Brick Field (Trade Name Pradhan Brick Field -PBF) Village
and Post-Tezwapur, Block-Trivediganj, Tehsil - Haidergarh, District-
Barabanki. The Latitude and Longitude of above brick field are as follows —
Latitude-26.6751320

Longitude-81.3098550

At the time of inspectionBrick kiln was not operationaldue to off season.

Brick kiln was established and operational since year 1997.

According to Uttar Pradesh Brick Kiln (Siting Criteria for Establishment)
Rules, 2012 sub rule no. 4 which is as follows

“The emission standard and pollution control system including height of
chimney for Brick Kilns has notified by Ministry of Environment and Forest
(MoEF)Government of India vide serial no. 74 of Schedule I in notification
numberGSR543 (E) dated 22 July 2009 shall be applicable in case of Brick
kiln issued under the Environment (Protection) Rules, 1986”

So all the parameters are checked as per Environment (Protection)Rules, 1986

w P

-

The observed parameters are as follows-

S.No Parameters Standard Observed J
1 Particulate Matter | 250 mg/Nm’ 218 mg/Nm’ !
> Stack Height Minimum _ stack | 36 metre ]
| height (other than (
vertical shaft
| brick kiln) — 24
| metre |

At the time of inspection, it was found that Gravitational Settling Chamber
with stack height of 115 feet 1s installed as air pollution control system.

5. Brick kiln has submitted the analysis report dated 11.04.2022 of the gaseous
emission generating from the stack from approved laboratory M/s Ultra
Testing and research laboratory. The observed parameters of the Analysis
report are found as PM-218 mg/Nm™ SO,- 16 mg/Nm’, NOx- 42 mg/Nm’® and
CO- 112 mg/Nm’. All the parameters were found as per emission standards
of the Environment (Protection)Rules, 1986(Annexure-1).

6. Port hole and platform have installed on the chimney by the Brick Kiln. -
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7. The zig-zag technology was not installed in the brick k
ensured that the brick kiln would be converted to zi
time frame of dated (22.02.2024).

8. As per Ministry of Environment, Forest and ClimateChange Notification dateqd
22-02-2022 —“The existing brick kilns which are not following zig-zag
technology or vertical shaft or use Piped Natural Gas as fuel in brick making
shall be converted to zig-zag technology or vertical shaft or use Piped Natural
Gas as fuel in brick making within a period of (a) one year in case of kilns
located within ten kilometre radius of non-attainment cities as defined by
Central Pollution Control Board (b) two years for other areas. Further, in cases
Where  Central ~ Pollution  Control ~ Board/State  Pollution Control
Boards/Pollution Control Committees has separately laid down timelines for
conversion, such orders shall prevail” (Annexure-2).

9. Notice has been issuedto the brick kiln for compliance of the notification
mentioned above.

iln. The representative
g-zag technology within the

Action taken-

Notice has been issued to brick kiln on dated 15-12-2022 for thecompliance of

notification of ministry of environment, forest and climate change New Delhi
notification dated 22-02-2022 within time frame.

Photo gallery:

Photographs taken during inspection of M/S Ramshanker Brick Field (Trade Name Pradhan

Brick Field -PBF) Villageand Post-Tezwapur, Block- Trivediganj, Tehsil - Haidergarh,
District- Barabanki on dated 18-11-2022.

_ ttar.Pradesh, India -
Unnamed Road, Telwa Pur, Uttar Bradesh 225126,
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'fojwa Pur, Uttar Pradesh, India
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Long 81.309766° :
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Photo 1: - o o Photo 12:

Inspection team:

Sr. Name of Inspecting | Designation Signature
No. Officers
| A
1 Sumit Rajesh Mahajan S.D.M.,  Tehsil-Haidargarh,
| District —Barabanki XA\
)
1 Qs

Vinod Kumar AEE, Regional Office,
UPPCB, Lucknow.
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UL ﬂv\ TESTING & RESEARCH LABORATORY

VS; \(\\(\ QKUYQ~ 1

E (An 1SO 9001:1008 (écnlged &NNABL_‘Ac;redited Laboratory) (ﬁ( -.’«-“;
ertificnte No.: TC-819 \SRNTL ALY
&‘?&Q Laboratoryt C-43, Sector-88, Phase-Il, Noid, UP %ﬁ
Ph. No.t 0120-6540578, +91-9971912476, 935095223 LS T
Websites htto://www.ultralabnoida.com. E-Mail ullmcscnn.hlnbflmnml com
TEST REPORTS
Stack Emission Analysis
lssue Date: 17/04/2022
Issued To M'S RAM SHANKAR BRICK FIELD
GATA NO. 437, 446, 464
VILLAGE & POST-TEJWAPUR,
TEHSIL-HAIDERGARH,
DISTRICT-BARABANKI
Sample Drawn On 11/04/2022
Time of Sampling 30 Minutes
Analysis Duration 12/04/2022 To 15/04/2022
Ambient Temperature (°C) 38.4
Stack Temperzture (°C) 192.0
Source of Emission Stack Attached to Brick Klin
— Capacity _ -
Diameter of Stack (m) 3.0
Height of Stack from ground level (m) — 31.0
Type of Stack BRICKS

Type of Fuel Used
Fuel Consumption

WOOD, COAL & Bio Briquettes

Average Velocity of Flue Emission (mlsec) 18.8
Control Measures — APCS
Remarks (if any) : -
— — RESULTS — ‘
“S.No. Parameter TestMethod | Resut | Unit | Limitas| per
i | | EPAct: 1986 |
1 ' Particulate Matter (PM) 1511255 (Pat-1) 2180 | mgNm3 | 250 i
2| Sulphur Dioxide as (SOx) 1511255 (Pat2) | 160 | mgNm? _ !
3| Owides of Nitogen (NO) I:11255 (Pan7) | 420 | mg/Nm3 Z |
4 Carbon mono-oxide (CO) USPEA Method No.- | 1120 | mg/Nm?3 - =
o 101S 13270 | ‘
Note: o ofReport

1. The resulls given above 2re relaled L0 Lhe tested sample, for various paramaters, as chserved 3t the Ume of sampliag. The austore:

askod for the abave losts only.

w

Cheled By

This 125! repor will nol ba usad for any publiciylegal purposs.
The Lot samples wil be disposed-oft after two weeks from the date of issue of last report, uriess untl specfiad by the customer

-
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 22nd February, 2022
G.S.R. 143(E).—In exercise of the powers conferred by sections 6 and 25 of the Environment

(Protection) Ac?t, 1986 (29 of 1986), the Central Government hereby makes the following rules further to
amend the Environment (Protection) Rules, 1986, namely:—

1. Short Title and commencement: -

(1) These rules may be called the Environment (Protection) Amendment Rules, 2022.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. In.the Environment (Protection) Rules, 1986, in the SCHEDULE-], for entry at SI. No. 74, the
following entry shall be substituted, namely: -

"74

Brick Particulate matter in stack emission 250 mg/Nm®
Kilns  ['Minimum stack height (Vertical Shaft Brick Kilns)

- Kiln capacity less than 30,000 bricks per day 14 m (at least 7.5m
from loading platform)
- Kiln capacity equal or more than 30,000 bricks per day 16 m (at least 8.5m
from loading platform)

Minimum stack height (Other than Vertical Shaft Brick Kilns)
- Kiln capacity less than 30,000 bricks per day 24m

- Kiln capacity equal or more than 30,000 bricks per day 27m

Notes :

1,

All new brick kilns shall be allowed only with zig-zag technology or vertical shaft or use of Piped
Natural Gas as fuel in brick making and shall comply to these standards as stipulated in this
notification.

The existing brick kilns which are not following zig-zag technology or vertical shaft or use Piped
Natural Gas as fuel in brick making shall be converted to zig-zag technology or vertical shaft or use
Piped Natural Gas as fuel in brick making within a period of (a) one year in case of kilns located
within ten kilometre radius of non-attainment cities as defined by Central Pollution Control Board
(b) two years for other areas. Further, in cases where Central Pollution Control Board/State
Pollution Control Boards/Pollution Control Committees has separately laid down timelines for
conversion, such orders shall prevail.

All brick kilns shall use only approved fuel such as Piped Natural Gas, coal, fire wood and/or
agricultural residues. Use of pet coke, tyres, plastic, hazardous waste shall not be allowed in brick
kilns.

Brick kilns shall construct permanent facility (port hole and platform) as per the norms or design
laid down by the Central Pollution Control Board for monitoring of emissions.

Particulate Matter (PM) results shall be normalized at 4% CO, as below:

PM (normalized) = (PM (measured)x 4%)/ (% of CO, measured in stack), no normalization in case
CO, measured > 4%. Stack height (in metre) shall also be calculated by formula H=14Q"? (where
Q is SO, emission rate in kg/hr), and the maximum of two shall apply.
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10.

11.

Note :

Brick kilns should be established at a minimum distance of 0.8 kilometre from habitation and fruit
orchards. State Pollution Control Boards/Pollution Control Committees may make siting criteria
stringent considering proximity to habitation, population density, water bodies, sensitive receptors,

ete.
Brick kilns should be established at a minimum distance of one kilometre from an existing brick
kiln to avoid clustering of kilns in an area.

Brick kilns shall follow process emission/fugitive dust emission control guidelines as prescribed by
concerned State Pollution Control Boards/Pollution Control Committees.

The ash generated in the brick kilns shall be fully utilized in-house in brick making,

All necessary approvals from the concerned authorities including mining department of the
concerned State or Union Territory shall be obtained for extracting the soil to be used for brick
making in the brick kiln.

The brick kiln owners shall ensure that the road utilized for transporting raw materials or bricks are
paved roads.

. Vehicles shall be covered during transportation of raw material/bricks”.

[F. No. Q-15017/35/2007-CPW]
NARESH PAL GANGAWAR, Addl. Secy.

The. principle rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (i) vide number S.0. 844(E), dated the 19th November, 1986 and lastly amended vide
number G.S.R. 724(E), dated the 04 October, 2021.
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